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NATIONAL COMPA LAW TRI UNAL
MUM BENC MUM

T. c.P. No.oei (MAH)/201s

Present SHRI M, K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

iir rertor.ral coMPANY LAw TRIBUNAL oN 24 1 1 2017

NAME OFTHE PARTIES: Mr. Sandeep Anand

M/s. Saga Builders Pvt Ltd'

SECTION OF THE COMPANIES ACT: g97 l3gg of the Companies Act 1956

and 2411242 ofthe Companies Act,2013'
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ORDER

T,C,P. No. 09/397-398/CLB/MB/MAH/2015

1. The Learned Representatjves of both the sides are present.

2. Amendment Application filed. (eply to rejoinder to be fited by the
Respondents and Petitioner.

Matter to be listed for hearing on Amendment Application.

ryljglj!eqllgjq.01.2018.
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Bhaskara Pantula Mohan
Member (Judicial)
24.1,-.2077,
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M.K. Shrawat

Member (Judicial)


